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DELHI VIDHAN SABHA

LIST OoF BUSINESS

Yhursddy, March 27, 1997 /Chaitra 07, t9its (Saka)

2.00 P M.
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QUESTIONS
S

Questions as entered inp Separate 1list o be asked and
answers given.

SPECIAL MENTION

Prof. Jagdish Mukhi, Finance Minister to reply to thHe
discussion on the Statement of KEstimated Receipts and
Expenditure of the Government of  National Capital
Territory or Delhi for the year 71997-9g,

SUPPLEMENTARY DEMANDS

APPROPRIATION (No.1) BILL, 71997

(fa) Prof. Jagdish Mukhi., Minister of Finance to move
for leave to introduce the Appropriation (No. 1)
Bill, 1997 (Bill No. ¢ of 1997) to authorise

Capital Territory of Delhi for the services in
Iespect of Financial Year 1996-97.

ALSO to introduce the Bi L,

(b) Prof. Jagdish Mukhi, Minister of Finance to move
that the Appropriation (No. ) Bill, 1997 (Bill
No. 6 of 1.997') to authorise payment and
appropriation of certain further Susms from and
out of the Consclidated Fund or the National
Capital Territory of velhi for the services in
respect of the financial year 1996-97 be taken into
consideration.

ALSO to move that the Bill pe bassed.
Voting on the Demand for Grants of the Government of

National Capital Territory of pelhi for the year 1997-98,

contd...2. ..



Le APPROPRIATION (No. 2) BILL, 1997

(a) Prof. Jag-dish Mukhi, Minister of Finance to move
for leave to introduce the Appropriation (No.2)
Bill, 1997 (Bill No. 7 of 1997) to authorise and
appropriation of certain sums from and out of the
Consolidated Fund of the National Capital Territory
of Delhi for the servies for the year 1997-98.
ALSO to introduce the Bill.

(b) Prof. Jagdish Mukhi, Minister of Finance to move

that the Appropriation (No. 2) pill, 1997 (Bill
No. 7 of 1997) to authorise payment and
Appropriation of certain sums from and out of the
Consolidated Fund of the National Capital Territory
of Delhi for the services for the 'year 1997-98 be
taken into consideration.

ALSO to move that the Bill be passed.

P.N. GUPTA
SECRETARY



